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ELECTION COMMISSION OF INDIA

CORRIGENDUM
Nirvachan Sadan, Ashoka Road, New Delhi-110001 Dated 23" January, 2015/
3, Magha, 1936 (Saka).

No. 56/2015/PPS-II—In the Hindi Version of the Commission’s Notification No.
56/2015/PPS-II dated 13.01.2015, published in the Gazette of India, Extraordinary, Part II,
Section 3, sub-section (iii) dated 13.01.2015:-

1. At page 4 of the Hindi version of the Notificationin column 4 against SI. No. 4
in respect of “Rashtriya Lok Samata Party” the existing entry may be read as “Chhat ka
Pankha”.

2. At page 69 against SI. No. 1287 of the Hindi version of the Notification, the
existing entries under column 2 and 3 shall be read as “Rashtriya Jagriti Party” and
“Rashabh Institute, Chiraitaad Pul, Chaudhary Petrol Pump, Kankarbagh, Patna, Bihar —
8000207, respectively.

By order,
VARINDER KUMAR,
Secretary,

Election Commission of India.
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